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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).15433/2006
(From the judgenent and order dated 01/06/ 2006 in CM No. 662/2006
& CM No. 663/2006 of The H GH COURT OF DELHI AT N. DELH)

DELHI TRANSPORT CORPORATI ON Petitioner(s)
VERSUS
SANTOSH BHUSHAN & ORS Respondent ( s)
(Wth prayer for interimrelief)
W TH

SLP(C) NO. 15530 of 2006
(Wth prayer for interimrelief)

Date: 11/11/2010 These Petitions were nentioned today.
CORAM :
HON BLE MR JUSTICE D. K. JAIN
HON BLE MR JUSTI CE ASOK KUMAAR GANGULY
HON BLE MR JUSTICE H. L. DATTU
For Petitioner(s) M. Shakil Ahned Syed, Adv. (NP)
For Respondent (s) M. Vidya K Sagar, Adv.
M. S. K Sabharwal , Adv
(Menti oned By)
Ms. Manj eet Chawl a, Adv. (NP)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List on priority basis.

[ Charanjeet Kaur ] [ Kusum Gul ati ]
Court Master Court Master



